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May 07, 2021     

Special Long-Term Repo Operations (SLTRO) for Small Finance Banks (SFBs) 
     Small finance banks (SFBs) have been playing a prominent role by acting as a 
conduit for last mile supply of credit to individuals and small businesses. As 
announced on May 05, 2021, in the Statement by Shri Shaktikanta Das, Governor, 
Reserve Bank of India (RBI), with a view to provide further support to small business 
units, micro and small industries, and other unorganised sector entities adversely 
affected during the current wave of the pandemic, it has been decided to conduct 
special three-year long-term repo operations (SLTRO) of ₹10,000 crore at repo rate 
for the SFBs, to be deployed for fresh lending of up to ₹10 lakh per borrower. This 
facility will be available till October 31, 2021. 
 
2. Accordingly, the Reserve Bank will conduct one auction for SLTRO each month. 
The first auction will be conducted on May 17, 2021 for ₹10,000 crore. The unutilised 
portion of notified ₹10,000 crore will be carried forward in each subsequent auction 
until fully utilised or till the last auction, whichever is earlier. 
 
3. The details of auctions under the scheme are as below: 
 

Sl. 
No. Date 

Notified 
Amount 
(₹ crore) 

Tenor Window Timing Date of Reversal 

1 May 17, 2021 10,000 3-year 11:00 am to 11:30 am May 16, 2024 
2 June 15, 2021 Unutilised 

portion out 
of ₹10,000 
crore from 
previous 

auction (s) 

3-year 11:00 am to 11:30 am June 14, 2024 
3 July 15, 2021 3-year 11:00 am to 11:30 am July 12, 2024 
4 August 17, 2021 3-year 11:00 am to 11:30 am August 16, 2024 

5 September 15, 
2021 

3-year 11:00 am to 11:30 am September 13, 
2024 

6 October 14, 2021 3-year 11:00 am to 11:30 am October 11, 2024 

 4. Other operational guidelines/details of the scheme are given in Annex-1. 

 
 
 
 
                  (Yogesh Dayal)   

Press Release: 2021-2022/181                                               Chief General Manager 
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Annex-1 

The operational guidelines/ details of the SLTRO scheme are as under: 

a) All Small Finance Banks (SFBs) eligible under the Liquidity Adjustment Facility 
(LAF) can participate in the Scheme. There is no tenor restriction regarding 
lending by SFBs under the scheme. However, the SFBs will have to ensure 
that the amount borrowed from the RBI should at all times be backed by 
lending to the specified segments till maturity of the SLTRO. Furthermore, 
SFBs should endeavour to lend within a reasonable period, i.e., not later than 
30 days from the date of availing the funds from RBI. 

b) SLTROs will be conducted on CBS (E-KUBER) platform. The operations 
would be conducted at a fixed rate. Banks would be required to place their 
requests for the amount sought under SLTRO during the window timing at the 
prevailing policy repo rate. Bids below or above policy rate will be rejected. 

c) The Reserve Bank reserves the right to decide the quantum of allotment 
and/or accept/reject any or all the requests, either wholly/partially, without 
assigning any reason thereof. 

d) In case of over-subscription of the notified amount, the allotment will be done 
on pro-rata basis. RBI will, however, reserve the right to inject marginally 
higher amount than the notified amount due to rounding effects. 

e) The minimum bid amount would be Rupees one crore and multiples thereof. 
The allotment would be in multiples of Rupees one crore. 

f) The reversal of these operations would take place at the ‘start of day’ on the 
day of maturity. 

g) The eligible collateral for SLTROs and the applicable haircuts will remain the 
same as applicable for LAF. 

h) All other terms and conditions as applicable to LAF operations, including 
facility for security substitution, will also be made applicable to the SLTROs, 
mutatis mutandis. 

i) The amount utilised under the Scheme will be informed to market participants 
in the Money Market Operations (MMO) press release. 

j) All queries/clarifications regarding operational aspects of the facility may be 
directed to the Financial Markets Operations Department through e-mail  
and/or telephone (022-22630982). All technical issues may be directed to the 
e-Kuber Helpdesk through email with a copy to laffmd@rbi.org.in and/or 
telephone (022-27595662/67/022-27595591 /92/93/94). 
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